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 looked  out  theexaminatons were  posiponed
 Further,  when  the  examinations were  held,  some
 #reguiantes were  againnoticed  Soalsors  the
 case  regarding the  CBSE  examination  There,
 outside-the-syllabus questions  camein  There-
 fore  the  exarmation are  suffenngalot  Whyare
 these  irregquianves being  committed?  Itdoes  not
 give  a  good  accountofthese things  -  postpone
 ment  of  examination  leakage  of  question pa
 pers  Outside  the  syllabus  questions  are  being
 set  All  these  things  are  creating  a  sense  of
 insecunty  and  lot  of  resentment  among  the
 students  guardians  also  Therefore, |  would
 request  the  Government and  the  appropnate
 चह  thats  the  Human  Resource  Develop
 ment  Ministry  to  look  into  itas  to  why  all  these
 things are  happening  andtakenecessary action
 soastopercent  recurrence  (interruptions)

 {Transiation|

 MR  CHARIMAN  As  |  have  said  |  am
 taking  up  cases  ०  seriatim  Everyone  will  get
 time  with  general  censensusandforevertone s
 convemence, let  us  take  uplayingofpapers  first
 Thereafter  everybody  will  gettime  (/nterruptons)

 LEngiish}

 SHRIAMAL  DATTA  (Diamond  Harbor)  |
 would  like  to  know  in  what  order  this  15  being
 done  !understandthatbythetimeyoucameon
 tothe  Chairnone  ०  those  people  whose  names
 appear  in  the  listhave  been  called  and  people
 outside  thelsthavebeencatied  Forthat  halfan
 hour  stime  has  gone

 MR  CHAIRMAN  Thisisalist  giventome
 when  the  hon  Speaker  left  the  Chair  Hon
 Speakerhas  gventhelistwhen  he  went  Icannot
 comment  onwhetherhe has  calladaccordingto
 thatorderornot  lean  assure you  that  according
 to  the  list  which  has  been  prepared  and  for
 warded  tome  everybody  will  get  a  chance
 provided  we  relieve  the  Ministers  quickly  by
 allowing them  to  lay  the  papers

 SHRIAMAL  DATTA  Wilthatbein  accor
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 dance with  thatorder?

 MR  CHAIRMAN  |wilcallthe  members
 intheorderthenames  arehere  Buti  needthe
 cooperation from  all  of  you

 Now  we  shall  take  up  Papers  tobe  lardon
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 {Engish}

 Annual  Report  and  Review  on  the  working
 ofthe  indian  Council  of  Arbitration,  New

 Dethi for  1991-92 910

 THE  MINISTER  OF  STATE  IN  THE  MIN
 ISTRY  OF  CIVIL  SUPPLIES  CONSUMER
 AFFAIRS  AND  PUBLIC  DISTRIBUTION  AND
 MINISTER  OF  STATE  ।  THEMINISTRY OF
 COMMERCE  (KAMALUDDIN  AHMED)  On
 शीशा of  Shn  Pranab  Mukherjee

 ibegtolay  onthe  Table

 (1)  tt)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versigns)  of
 the  Indian  Concial  of  Arbitration
 NewDeini  fortheyear1991  92
 alongwith  AuditedAccounts

 (Il)  Acopy  ofthe  Review  (Hindiand
 English  versions) by  the  Gov
 emment on  the  working of  the
 Indian  Council  of  Arbitration
 New  Dein,  forthe  year  1991-92

 (2)  Astatement  (नीफिएी सोएं  English
 versions)  showing  reasons  for
 delay  mlaying  the  papers  men-
 tionedat  (1)  above
 {Placedin  Liberary  SeeNo  17-
 366/93)
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 3)  ()  A  copy  of  the  Annual  Report

 (Hind!  and  English  Versions) of
 the  manne  Products  Exports
 Development  AutorSity,  Kochi,
 for  the  years  ‘1991-92  under
 subsection  (3)  of  section  22  of
 the  Manne  Products  Export
 Development  Authority  Act,
 1972

 (1)  Acopy  ofthe  Annual  Accounts
 (Hindi  and  English  versions)  of
 the  Mariné  Products  Export
 Development  Authonty,  Kochi
 forthe  year  1991-92,together
 with  Audit  Report  thereon

 (att)  acopy  ofthe  Review  (Hindi  and
 English  verions) by  the  govem-
 menton  the  working  of  the  Ma-
 rine  products  Export  Develop-
 ment  Authority,  Kochi,  forthe
 year  1991-92

 (4)  AStatement  (Hindi  and  English
 versions)  showing  reasons  for
 delay inlayingthe papers  men-
 ttoned  at  (3)  above  [Place  tn
 library  See  No  LT-3867/93]

 Demands  for  Grants  of  the  Ministry of
 Labour  for  93-94  and  Financial  Eatimates
 and  performance  Budget of  the  Employ-

 ees  State  Insturane  Corporation  for  1993-
 -

 THE  DEPUTY  MINISTERIN  THEMINIS-
 TRY  OF  HEALTH  AND  FAMILY  WELFAR
 (SHRIPABAN  SINGH  GHATOWAR)  Onbe-
 halfof  ShnP.A  Sangma

 tbegtolay  onthe  Table

 (1)  Acopy  ofthe  Detailed  Demand  for  Grants
 (Hindi  and  English  versions)  of  the  Minis-
 try  of  Labour forthe  year  1993-94  (Placein
 library  See  No  LT-3868/93}

 (2)  A  copy  of  the  Financial  Estimates  and
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 Performance  Budget  forthe year  1993-94
 (Hind:  and  English  versions)  of  the  फ-
 ployees’  State  Insurance  Corporation  un-
 der  section  36  of  the  Employees’  State
 Insurance  Act  106  [Placeiniibrary  See
 No  LT-38

 Demands  for  Grants  of  the  Ministry ०
 surface  Transport  for  -34  and  Notifi-
 cation  under  Major  Port  Tust  Act,  1963

 THE  MINISTER  OF  STATE  IN  THE  MIN-
 ISTRY  OF  SURFACE  TRASNPORT  (SHRI
 JAGDISH  TYTLER)

 tbegto  lay  onthe  Tablie-

 (1)  Acopy  of  the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the  Minis-
 try  of  Surface  Transport  for  the  year  1993-
 94  [Placeinlibrary  See  No  LT-3870/93}

 (2)  Acopy  of  each of  the  following  Notifications
 (Hindi  and  English  versions)  under  sub-
 section  (4)  of  section  124 of  the  Major  Port
 Trust  Act,  1963

 (1)  GSR  _  821  16  published  in
 Gazette of  India  datedthe  21st
 October,  1992  approving  the
 New  Mangalore  Port  Employ-
 ees  (Temporary  Service)  Sec-
 ond  Amendment  Regulations,
 13

 (प  GSR  849  (६)  Published  in
 Gazette  of  India  dated  the  4th
 November,  1992  approvingthe
 paradip  Port  Employees  (Re-
 cruitment,  Seniority  and  Pro-
 motion)  Third  amendment
 Regulations,  1992

 (mu)  GSR_  872  (६)  published  in
 Gazatte  of  India  dated  the  16th
 November,  1992.  approvingthe
 Mormugao  Port  Employee


